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<cit of Rs. 74 1akbs on Capital account, 
'whicbwill be covered by the revenue 
surplus of Rs. 77 lakhs. 

6. The State Plan Outlay this year is 
estimated at Rs. 150.96 crores to be 

·financed to the extent of Rs. 87.50 
aores by Central assistance and of Ril. 
3.50 crores by the Electricity Board out 
of its own resources. Nex year's Budget 
includes a provision of Rs. 143.54 crores 
for the State Plan Outlay, the Central 
assistance being Rs. 75.60 crores and 
the internal resources of the 
State Electricity Board, Rs. 7.35 crotes. 
In addition, the centrally sponsored 
schemes account for a pro\isioft of 
Rs. 11.25 crores next year, as against 
Rs. 10.74 crores this year, thus giving 
a total Plan provision of Rs. 154.79 
crores next year as against Rs. 161.70 
·crores this year. I might add that though 
the provision for loans for agricultural 
purposes will be Rs. 6.48 crores less 
next year, the overall investment in this 
vital sector will not be affected, because 
of the expanding rural credit program-
me of the Cooperative sector as well as 
the credit likely to be advanced by 
scheduled banks. The Land Mortgage 
Bank will extend its activities to 41 dIs-
tricts next year as against 25 this lear. 
Ne\'enheless, it would be open to tho 
·State Government to consider the ques-
tion of augmentation of outlays, if 
necessary, after eDIIuring that more re-
sources are mobilised for covering tbe 
additional expenditure. 

~~ ~  
ap ~  ~~ ~  

~ if fiffi ~ ~ ~~  ~  
~~  
MR. SPEAKER: When the budget 

is placed before the House there will be 
discussion. Then he can discuss the 
wIIole of it and ask for any information 
he requires. After all, the discussion is 
only for e1iciting informatioa. 

"" m- mt' (¢) ; ~ ~  
a t~~ ij; ~~ r ~~ I 

8lC!m ~  ~ m(lr ~  i'I1 
~ ~a ~ I 

L16LSSj68-6 

12.26 Ius. 

GENERAL BUDGET-GENERAL 
DISCUSSION--conttl. 

SHRI HEM BARUA (MangaJdai) , 
When is the Finance Minister replying? 

MR. SPEAEKR; I think it wiD be 
about 2.30 or 2.45 p.m. depending upon 
the time taken by hon. Members Some 
of the panies have still some time left 
The Congress Party has one hour. I 
think the Minister needs that time. 
Therefore, there will not be many 
speakers from that side. There are some 
other parties which have 9 minutes, 
5 minutes etc. The Jan Sangh has got 
16 minutes. The Communists have got 
9 minutes and Shri Banerjee is speak-
ing. SSP has 13 minutes and Shri 
Gunanand Thakur is speaking. Com-
munist Marxists have 80t 16 minutes 
and Shri Ganesh Ghosh is speaking. 
Therefore, I will finish these and then 
call the Minister. Now, Shri Kunte may 
continue his speech. I think he has 
taken some time. 

SHRI DATTATRAYA KUNTE 
(Kolaba): I have not taken even ODe 
minute. 

MR. SPEAKER: Perhaps be .was 
only called. Now let him coD'.inue. 

SHRI KAMALNAYAN BAJAJ rose. 

MR. SPEAKER: There are 25 
names from the Congress Party with 
me. His is the 10th or 11 tho 

SHRI KAMALNAYAN BAJAJ 
(Wardha): I have been waiting for the 
last three days. 

MR. SPEAKER: I will have to give 
time to all the parties and regulate th~ 
business of the House. Now, Sbn 
Kunte. 

SHRI DATTATRAYA KUNTE : ~  
now many hon. Members have sa.ad 
what are the special features of . ~e 
budget, if any or hoW ~eat re es~ It I.S, 
Therefore, without saymg anythlDg 10 
general, I would like to refer to certain 
broad points. II 
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[Shri Dattatraya Kunte] 
12..28 m. 

[Mll.. DEPUTY-SPEAKER in the ChDir] 
The Fmance Minister has in one part, 

tried to raise certain additional reve· 
nues by raising the postal rates and 
other duties and, on the other side, he 
has left a gap of Rs. 290 crores un· 
covered. As far as the taxes that he 
is raising are concerned, the postal levies 
are of a type which is going to be very 
harmful to the poor village people in 
many re5pCCts. The increase in postal 
rate&, especially so far as postcards are 
concerned, is really unnecessary and 
has been forced on us only because the 
postal and telegraph departments are not 
trying to bring about economies. Also, 
whenever they open new post offices ex· 
cepting them to be self-supporting and 
not incurring any losses is also not quite 
correct. Therefore, instead of raising 
the levy on postcards, it is really neces-
sary that he pulls up the postal depart-
meDt to economise and give the Bame 
service within the present schedule. 

Tben there is on levy which he has 
increased and that is with regard to 
newspapers that are being sent by post. 
As be kDows very well. as far as big 
newspapers are concerned, they are dis-
tn"buted mainly by hand. Therefore, 
they are not going to be affected very 
much by this levy. It is the small news-
papers. specially the district newapapers 
that are mainly sent by post to the sub-
scribers. Under these circumstances. 
when he is trying to raise the levy on 
these newspapers he is causing harm to 
the process of democracy going deeper 
as well as to the local people trying to 
voice their viewpoints. Therefore. he 
ought to consider this levy from this 
angle rather than trying to raise a few 
talths out of this levy. 

Then, he might think that tobacco is 
just a waste and. therefore, there is 
nothing wrong in it being taxed. The 
poor agriculturist or poor villager who 
usually goes to his field. when he has no 
occupation and sits in his house. he has 
nothing to fall back upon but to chew 
a little tobacco. One reaI1y does not 
know whether the Fmance Minister 
wants to tax such people &tnt further and 

make it inconvenient for them to enjoy 
that little pleasure from this tobIcco. 

As regards the gap that is left, be bas 
not indicated how he WllDts to 811 it. 
Does he want to fill it by printing more 
notes at the Government of India preB 
and thereby let loose more IDODfI)' in 
the market and then leave it to the mar--
ket to raise the price on goods and otber 
things as and when it suits people ? Re-
cause. then the prices will not go up 
only to the tune of the additional aotes 
that he will print but the price of covery 
conunodity will go up higher and hiPer 
and. therefore, there will be much more 
inflation. On the other hand, if he is 
going to come to this House for raising 
more taxation in November. than also· 
he is going to touch the pocket of the 
poor tax-payer. If be is going to touch 
the pocket of the poor tax..payer for 
something good or essential. then the 
tax-payer would not be grudging. But 
the Fioance Minister is trying to raise 
these taxes in order just to run the 
machine. 

Yesterday we heard the Ministec of 
State for Finance trying to teD us chat 
the expenditure of running the Govern-
ment bas not gone up very muc:h. As 
a matter of fact. he quoted figures, try-
iog to show that the percentage has pC" 
down. But when he was giving the per-
centages he was trying to delude or mis-
lead the House, because the percentage 
has gone down only because the 
revenue has steeply gone up. If the 
percentage bas come down only by 3. 4 
or 6 per cent, then it has ~ to be ac-
cepted that the cost of running the Gov-
ernment today is much more than the 
State could afford or the poor agricultu-
rist or villager could afford. 

While on the question of administra-
tive expenditure, he was trying to make 
out a case 'that nobody could be in 
favour of retrenchment. Well. if there 
are Government servants who are not 
doing their job properly, it is ueceasary 
that they onght to be retrenched. The 
productivity test has to be applied and 
it has got to be found out whether all 
the Government servants are pin-
fuIly employed all the time, 6 hours or 
8 hours, whatever it is. In my view, 
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there is pleDty of scope for retreDcb-
meat. If we look at the year by year 
rise in the number of Go\wnment em-
ployees. it will be very clear that DOt 
only in the categories of peons. class 3 
and class 2 employees but even in the 
higher ecbelons. Secretaries, AdditioaaJ 
Secretaries and Deputy Secretaries. there 
is scope for retrenchment or reduc-
tion. Really speaking, Government 
ought to be very keen in malting re-
trenchment, not for the sake of retrench-
ment but SI> that the oftices will func-
tion much better. As a matter of fact. 
if there could be no other remedy, be 
could as well fallon the remedy of the 
Madhya Pradesh Government. by bring-
ing the age of retirement down to SS 
and not fill up those vacancies. Really 
speaking. for five years there sbould be 
a plan for making reduction in employ-
ment at the rate of 10 per cent per 
annum. 

When I am saying this, I do under-
stand and appreciate the situation in the 
country, that thorc is already plenty of 
unemployment. But this is not the way 
of providing employment to people. If 
he wants to provide employment, he 
ought to pro\ide employment in a man· 
ner whereby people would be doing good 
honest service and they will be gain-
fully employed. As a matter of fact, ) 
am going to make a grievece that he 
~ not providing sufficient employment. 

The other day he was asked a ques-
tion as to bow be is utilising the finances 
that he is receiving from the liC. He 
refulled or declined to disclose bow be 
was investing those funds. It is not yery 
material wbether he discloses it or not. 
But as long as be is only buying shares 
of certain concerns, what is he doing'! 
By buying those shares be is releasing 
the money to those shareholders whose 
shares he has purchased to spend it any 
way they like. He is not using that 
money very gainfully. Government 
might be getting control over certain or-
ganisations and certain companies. But 
tbai! is not the only objective. If he 
were to use this money more gainfully. 
for instance In building activity, when 
cities and even villages and slums re--
quire housing. when it is necessary that 
sateDite towns are built, it will give em-

pJoyment for a Dumber of people. in-
cluding the engineers and others. 'I'hcn-
by. be will have increased and wort 
potential in the country and there wiD 
be people who are gainfully emp10yed 
and, therefore, they would be prepared 
to pay taxes wbich be wants to collcct 
from them. The coIossal unemploy-
ment in the COUDtry really requires dlat 
the State does not Nn merely by carry-
ing on administration but by creanng 
opportunities of labour for persons in 
different places. It has bappened in 
other Western countries. For instance, 
when Hitlar came to power. wben the 
armament buUt-up was taken in baDd. 
the armament built-up might be wrong, 
and was wrong, but all the same it waa 
good in tbis respect it gave employmear 
to many persons. Well. I am not asking 
him to build up armament of the coun-
try. But be ought to open new worD 
where annually qulte a few crores of 
rupees would be spent and it will enlble 
people to be gainfully employed aDd 
about the L.I.C. funds which come to 
him to be invested, J should beIiew 
this is one of the good thinp on wbich 
the L.I.C. funds ought to be invested 
rather than try to control certain indUII-
tries or industrial undertakinp. 

Coming to another question, we are 
in the 21st year of IndependeDce 1M 
tbis is the 31st year since in the year 
1937 the prmisional autonomy came 
into force. Even today, in this COUDtry, 
there are thousands of vill.,es which 
have not good drinking water. Is it DOt 
the responsibility of the Government 
to see that the Central Government or 
the State Govenlment do provide .uIi-
cient drinking water to all the viUages 
rather than make them wait for so long? 
He ~ argue that in the past there 
were occasions wbere even States liIte 
Rajasthan ba\"C returned the moaey 
allotted to them for this purpose. If 
he finds that the States are not dis-
charging their responsibility, as be has 
done in the case of food, he should then 
directly take it upon himself to see that 
every village is supplied drinking water 
and the promise that was made as eulv 
as 1937-38 is fulfilled. I might cite ail 
instance when the then chief Ministec 
of the Bombay State. Mr. B. G. KlIer. 
went round my constituency then made 



757 B.G.-Gen. Dis. MARCH 14, 1968 B.G.-Gen. Dis. 758 

[Shri Dattatraya Kunte] 
a promise to my constituents tbat within 
~ years, be will see that every village 
m the State of Bombay then 
WCIUld have sufficient drinking water. 30 
years have passed, Mr. Khec is, unfor-
tuDately, no more and here we are in 
the 21st year of Independence and yet 
there are people. there are villages, who 
have not just sufficient drinking water. 
Is the Central Government not responsi-
ble for it? Does it not owe any res-
ponsibility to the common man? May 
I tell the House that the total expendi-
ture for these plans, as the Planning 
Cammission has shown, is not going to 
be more than what is going to be sunk 
down in the sink of Bokaro? Whether 
the Bokaro Steel Plant is required at 
this stage or not for producing a certain 
few steel flats, as the hon. Deputy Fi-
n~ Minister pointed out yesterday, 
this country can afford to spent Rs. 1000 
crores on Bokaro but. when it comes to 
pJ'O\ide millions of the dumb people in 
the country with drinking water, well. 
it is no concern of the Government. He 
wanted to save, according to him, annu-
any foreign exchange worth Rs. 80 
crores. They have thrown down all the 
foreign exchange that we had, all the 
reserve that we had, down the sink all 
these years. Now, he says that we will 
save foreip. excbange rather than pro-
vide drinking water to these dump teem-
ing millioas in the villages and the coun-
tryside. 

Sir, these are the main aspects from 
which a Government is judged, not from 
the army which it maintains, not from 
the huge buildings that it builds. We 
are told tbat, at present, what is being 
done is flats are being built, residential 
accommodation is being built and all 
that. But these are the real aspects. It 
is the common man in this country who 
is demanding of this Government 
whetber the Government is, at all, going 
to provide employment. Whenever th ~ 
Government raises wages either through 
wage board or through dearness allow-
ance, what is it doing? It is creating 
disparity between the village, the un-
employment or the partially employed 
villager, and with his meagre income, 
he becomes poorer still. 'Ibis is the 
question this Governmeat has to decide 

and I should really believe that the b!ln. 
Finance Miniser ousht to be bold eDOIIgh 
to put tbese matters in. the forefJ."ODt of 
his effort. 

SHRI S. M. BANERJEE (Kanpur) : 
Mr. Deputy-Speaker, Sir, right in the 
beginning, after hearing from the other 
members-because I could not hear bis 
budget speech; I went out-When some-
body asked me as to what was my com-
ment about the budget, I said, 'It is a 
bundle of hollow promises and a stink-
iog birthday gift to the natioo'. I pur-
posely used the word 'stinkiog' becallse 
we expected that some relief would be 
giveo to the commoo man. but unfortu-
nately so many taxes have been 1evU:d. 
He has levied a tax even on confection-
aries, i.e., taxing the small baby; I have 
never heard of this; no country in the 
world has e\"Cr taxed chocolate or lozenge 
which is supposed to be baby's food. 
The hon. Finance Minister may be aller-
gic to chocolates and lozenges, but that 
does not mean that these are not needed 
for the children. When sugar is bein& 
sold in the open market at Rs. 4 per 
kilo. and at some places even at Rs. 
4.15 Or Rs. 4.20 or even Rs. 4.25, 
naturally sweets like c:bocolates and 
lozenges have to be bought to be pn 
to children. 

Another tax that has been levied is 
on postcard. The price of postcard bas 
been raised. The Education Minister 
is already trying his best to lee that our 
countrymen become illiterate, and with 
the rise in the price of pcIItCard, from 
6 Paise to 10 Paise, I think, literacy will 
come to an end. Nobody would like 
to write a postcard except with the bear-
ing 'Members of Parliament'. 

Coming to deficit financing, Mr, It. C. 
Pant and Dr. V. K. R. V. Rao waxed 
eloquent defending the deficit finaDCing 
and they said .that unless we reduced 
the developmental expenses or levied 
more taxes, deficit financing was II 
'must'. I remembef", in this House, cer-
tain solemn promises were made by the 
hon. Finance Minister about two tbings: 
one was on devaluation; when there 
was a question whether there was going 
to be another devaluation, he replied 
that, as long as be was the F"1IIIDCe 
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Miililter, that would DOl happeD; and 
the other promise was about deficit 
filWloing; I remember his promise, his 
assurance, though it was not as cate-
gorical as it was in the case of de\-alua-
tiOD, that he would DOt resort to deficit 
fiDlDCing. Because of tbis, when in Sq.-
tember 1967 we met him to discuss the 
question of dearness aDowance, we en-
tered iDto a compromise with him that 
the increase of dearness allowance for 
six months should be deposited in the 
Provident Fund-4ust to help him in 
mobilising the resources for the success 
of the various p ~ six months' 
allowance sbouId be paid in cash. We 
told this to the Finance Minister and 
we appreciated his wishful tbinking that 
he would be able to hold the price line 
or check it at a reasonable limit. But 
we knew the class character of this 
Government whom they represent and 
the tall talk of socialism but practising 
capitalism in the country. We knew 
that this was bound to be a failure. My 
apprehension was correct. I was not 
prophesying at that time, but now I feel 
that this country is also on the brink 
of liquidation. 

We were aiming towards a welfare 
State, but to-day after this budget J 
have come to the conclusion that it ~ 
not a welfare State, it is going to be a 
farewell State. That is my conclusion. 

How can we avoid deficit financing? 
Mr. Pant has not touched th ~ Points : 
how the income-tax arrears which stood 
at Rs. 376 r re~ in 1965 tooday Itand 
at Rs. 550 crorcs. Now what about 
nationalisalion of banks? A prostituion 
of socialism is being practised in the 
name of having social control on banks. 
By this they can hoodwink their own 
Party and some men in the country but 
not all men; they know what social COD-
trol means. This is a deviation from 
their tall talb, for their hoBow "romlses 
made either to the nation or to the All 
I ndla Congress Committee or in this 
particalar House. We, therefore, de-
mand that on the question of deficit 
finaDcing when the FiDaDce Minister has 
taW and is resortiq to deficit flnllDC-
ing despite the taXatiOn, it oIearIy 
meaDS, Sir, tIIIt the COIIJiltry call equally 
be run by the General Muiapr of Nasik 

Printing Press. We do not need any 
Finance Minister in this country and ·he 
should resign peacefuDy and gracefully 
and cease to work. He has failed U, 
mobilise the resources in the country 
and he is still taxing the poor andre-
sorting to deficit finanCing. Sir, it is 
high time that a man of his character 
should resign peacefully and quit grace-
fully. 

AN HON. MEMBER: Will the 
hon. Member accept that post ? 

SHRI S. M. BANERJEE: I am DOt 
capable for that post. 

Even about the nationalisation of gene-
ral insurance and import and export trade 
we have not been able to do anything. 
Sir, I gil-e a bright instance. A lot has 
been said about experimenting in the 
country to check the economy: Have 
retrenchment, sack the poor aass m 
employees, revert them, give defeaae 
orders to the private sector and tbKe 
should be retrenchment in Defeace. 
What is happening? Sir, I give a bright 
instance. A new factory is being set up 
by STC for manufacturing shoes for .-
port at Rae Bareli, the constituency of 
the bon. Prime Minister. You. know, Sir. 
Rea Bareli is not a leather centre at 
all. It is being set up at the cost of the 
British India Corporation, at the cost of 
an established faC'tory of SO or 60 years 
standing in Kanpur, all just to please the 
Prime Minister. Is that economy ? 
Rs. 2! aores w:1I be spent in Rae Bareli 
whereas by spending only RI. SO or iiO 
lakhs they can take it over and run it 
as their own concern. I put this ques-
tion to the hon. Finance Minister: is 
this the economy? Prime Minister's 
constiuency has to be nursed at the ClOSt 
of us, at the cost of the nation. It is a 
shame. Sir. and it is a sad commentary 
of our socialism. 

I demand as the first thing tbat there 
should be no increase< in the prices of 
postcard. There should be no exc:iae 
duty on confectionery and those taxes 
which have been levied and which reault 
in more prices of the various commodi-
ties and hit the consumer should be 
withdrawn. 

I have demanded of the P"1D8DCe 
Minister his resignation, not because I 
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[Sbri S. M. Banerjee] 
am allerg:c to him. I like him for his 
integrity, for his honesty, but we want 
a Finance Minister who can mobilise the 
resources not by taxing the poor but by 
taking money from others, those black-
marketeers and hoarders who· are actually 
ruining the country. I, therefore, de-
mand, Sir, that he should beware of the 
man eater and if he is not able to tame 
the man-<:ater, it is better he resigned 
his post and quit gracefully. 

MR. DEPUTY -SPEAKER : Mr. Sri-
nibas Misra. You have only 9 minutes. 

SHRI SRINIBAS MISRA (Cuttack): 
No, Sir. Just now the Speaker read out 
that I will have 15 minutes. 

MR. DEPUTY-SPEAKER : I have 
got the record. No argument please. 
Only 9 minutes you can have. 

SHRJ SRINIBAS MISRA: After all 
this Jong discussion and after going 
through the Budget, it appears that it is 
equally unrealistic. equally in the air 
and without any direction. It appears 
that the Finance Minister is living in a 
world, is living in an India that is 
peopled by only businessmen and in-
come-tax payers. 

As in the story of the King's Sons. 
the Minister's sons and the business-
man's sons getting all the bene1its.-a1l 
the relief that the FinanCe Minister has 
sougbt to give is given to these people 
and not to the common man. All the 
tax that is to be paid has to be borne 
by the common man in the shape of 
payment of excise duties and corpora-
tion taxes which are passed on to them. 
It is realisfc in one sense only. 1be 
F'JDaDCe Miniltet' has been realistic: in 
patching up the lacuna or the gaps in 
certain places. He has taken out some 
m<mey from somewhere and put it in 
other places, That is the only realiltic 
aspect for which the Finance MiDiIter 
must have laboured very bard. My 
aympathies are with him. But that can 
give on credit to the Budget. It is 01. 
course anothet rea ~t  aspect, that the 
Fin8DCe M Dister has not claimed any 
socialistic pattern in this budget. It is 
neither aocialistic nor capitalistic. It is 
just the budget of the type of a har8IIed 
budget in a dilapitated hGlUsehoJd when 

one just pays his taxes, without trying 
to manage the expenses. No direction 
is given. It will be seen that a good 
proportion of the ta.. ... income is spent on 
our Defence expenditure. civil expendi-
ture and miscellaneous. So far as im-
provement is concerned, nothing is left 
for improvement. For transport only 
half per cent of the tax revenue is spent. 
For public works it is 1.5 per cent and 
for River schemes it is 0.01 per cent. 
This is how the developmental expendi-
ture is met from finance. I will come 
to this particular aspect later on. In 
Ihis state of affairs regarding our income, 
for developmental expenditure We have 
only to depend upon every pie that is 
put into our begging bowl by othen. 

Coming to the defence expenditure, 
nobody can say that it is not necessary. 
It is bettcr that our defence should be 
strengthened. But what have we done? 
It is most lopsided. We are talking of 
thc proliferation or non-proliferation 
treaty. We have taken really a stand 
which i. defeating our role as a non-
aligncd nation. We don't want to sign 
this non-proliferation treaty although 
it comes from both the big or super 
powers. It is alleged that they are pul-
ling Us to both sides. We have taken 
such a stand. But what steps have we 
taken to increase the possibility of our 
nuclear improvement? This Budget 
does not show any indication or any 
such attempt made by the ,Government. 
And it is to·be admitted for the budget 
that there is much 6Cllpe for economy in 
the defeace expenditure, without affec-
ting its effectiveness. 

Regarding income, the FinanCe Minis-
ter has stated that the public Sectors 
have not been able to do much and COIl-
tribute much. Rather there is this Rs. 
41 crores loss which is being paid on 
that account. It is for the Finance 
Minister to think very seriously whether 
all the expenditure that baa been iIlCUl'-
red in the public eec:t.or is being well-
utilised. I aon't suggest it for a momeDt 
that public sector should be abandoned; 
that is fantastic; but I would say that 
necessary economy in the publiC sector 
expenditure must be eoforced. Oaly 
recently the Amma1 Report of the 
Hindustan Photo-films Corporation re-
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'Veaied that year after year deficits and 
108lel are piling up. Similar is also the 

-case with Hindustan Steel. In all these 
three big steel factories there is top-
heavy administration. At the same time 
when the labourers come for an increase 
in wages the Finance Minister says 'No, 
I have no money'. When the question 
·of improvement of service conditions of 
the labourers comes up, everybody in 
the management says that there is no 
money. But for appointing high-paid 
officials, somehow money is found, and 
the consequence is loss to the public 
·sector undertakings. 

So far as development expenditure is 
concemed, in the present state of our 
finances. it is natural that we have to 
depend upon others because we have no 
money for the purpose. For iDlltance, 
there is PL-480, and there is also an-

,other PL with some other nllD1bec, and 
there is aid or loan from other countries. 
A long list of these donors and creditors 
of this poor country is there. 

I would submit that whatever eco-
nomy we may effect in other spheres of 

· expenditure, it is necessary that develop-
ment eXpenditure in the matter of edu-
cation and health must not be affected. 
If we neglect health and education, then 
the mental standard of the country 
deteriorate and it cannot be recouped 
within a eneration it may take some 
generations to recoup it. These big pro-
jects may wait for five years or ten 

· years, but wben once the younger gene-
ration deteriorates and it is not looked 
after properly, it may take geueratioDs 
to make tbat up. The budget discloses 
DO iDdication of any attempt on the 

· part of Government to look to this as-
pect of the matter. 

You will also find that education does 
not find any mention in the budget 

·speech of the Finance Minister, nor does 
health. All attempts regarding health 

· have beeD confined inside the loop and 
,except the loop there is nothing else in 
· regard to health. 

Reference has been made in this 
'House in the course of the budget dis-
· cussion to the fact that drinking water 
bas been a problem in this country and 

:yet for the last twenty years nothing has 

been done to fulfil this need of the 
people. There are places where there 
have been no wells for miles togeIber. 
Would it not be in the interests of the 
country and would it not be the duty of 
the Government to start a crash pro-
gramme for supplying drinking waIer to 
all the areas in this country even by 
construction of wells? 

Regarding grants to the States, no uni-
form policy has been followed in this 
regard. A backward State like Orissa is 
not on a par with other developed States. 
And yet what has been done ia the 
matter of grants? The grants to the 
States have been influenced by poHcies 
other than equity. The results is that 
the imbalance between State and State 
has increased. This imbalance has IIIso 
increased due to the holiday in the Plan. 
Because of the Plan holiday, the States 
havoJ gone their own way since the Cen-
tre has not financed them. Therefore, 
the imbalance has further increased. 

Regarding irrigation, there have been 
proposals from the Government of Orissa 
for grant of money to finalise some 
major irrigation projects. If that money 
is sanctioned, the State of Orissa would 
be in a position at least to keep the 
eastern region of India free from famine. 
But that has not been done. The recent 
cyclone, floods and drought in Orissa 
have converted the State from a surplus 
State into a deficit State so far u food-
grains are concerned. No permanent 
step has been sought to be taken in this 
regard. 

MR. DEPUTY -SPEAKER: The bon. 
Member was entitled only to 9 minutes. 
He has already taken about 10 minutes. 
Now he must conclude. When CtDC party 
puts up two speakers, it is very dIIIcalt 
to give more time to both of them. 

Now, Shri Shiva Chandika Prasad. 
He should conclude in just two miDates. 
After that, I want to adjourn the HOUle. 
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13.05 r~  

.Tht Lol.: SdJha adjourned for Lunch 
till Fwrteen 01 the Clock. 

The Lol.: Sabha re-assembled al'er 
Lunch al five minutes past Fourteen 01 
the Clock. 

[Mil.. DEpUTY-SPEAKER. ill the Chair] 
GENERAL BUDGBT-GENERAL 

DISCUSSION-Concld. 
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SHRI GANESH GHOSH (Calcutta 
South) : Mr. Deputy-8peaker, Sir, the 
hon. Member', Sllri P. Ramamurthi, day 
before yesteniay, thoroughly exposed the 
real character of the Budget and the 
thinting or outlook underlying it. That 
thinking or outlook is that our national 
economy can only develop by whetting 
the greed of the big business for more 
and more profits. Gone are the days 
wbcD the n res ~ Government used to 
pretend that the development of our 
public sector economy will gradually 
lead to socialism and therefore that 
should get priority treatment. But, Sir, 
our economy today is in such doldrums 
that the private sector or the big busi-
ness thinks that only a shot in the arms 
by the Government will make it survive. 
That is wby, Shri Morarji Desai, despite 
his reluctanCe lor deficit financing has to 
reconcile with it. It is very difficult to 
say how much he is reluctant or opposed 
to deficit financing. because only he 
himself can say that and what he has 
done in the current year is exactly con-
trary to what he had said earlier. About 
Government expenditure for direct or 
indirect benefit of the big business 
houses Sbri Morarji Desai said so in bis 
Budget Speech in para 70 : 

"It would be shortsighted to retard 
the process of recovery by putting an 
undue curb on governmental spend-
ing." 

That is wby big busiaess interests who 
were so long opposed to the public sec-
tor are now demanding more and more 
governmental expenditure even though 
it may mean deficit financing. 

The Coqress Government has been 
giving incentives after incentives to the 
big business aU these years. Has it 
helped in die developmeat of our ec0-
nomy ? No. WheR cement was decoD-
troDed it was stated that it would help 

in the expllDllion of tbe incbatry. In 
reality it has helped only in the expan-
sion of the profits of the ACC, the 
Dalmias etc., by SO to 100 per Cellt ud 
no real expansion of the industry has 
taken place. Decontrol of sugar has 
certainly helped to swell the profits of 
the sugar magnates, but DO eXPaDBiOIl of 
the industry will take place, I am sure. 

Earlier, a former Froance MiDistcc, 
Shri Sachin Cbowdhury, had in 1965-66 
abolished the tax on bonus shares as 
well as the Capital Gains Tax on the re-
cipients of tbe bonus shares. What did 
it lead to? Did it lead to industrial deve-
lopment of our country? No, not at 
all. It only led to unheard of increase 
in bonus shares. What does the figures 
show? This is what the figures reveal : 
In 1964-65 bonus shares worth Rs. 4.1 
crores were issued: in 1965-66 it went 
up to Rs. 4.9 crores. But, after the ab0-
lition of the taxes it went up to Rs. 147 
crores in 1966-67. So, it only resulted 
in the Government being deprived of its 
revenues and the workers being deprived 
of their due share of bonus. I do Dot 
know how Shri Morarji Desai is going 
to defend this. 

In a number. of tea companies bonus 
sbares were issued in the proportion of 
1 to 3 and in Indian Irons in the propor-
tion of 1 to 1. Shri Sachin Chowdhury 
had. of course. interest in these com-
panies. 

The Government talk of the wealth 
tax. But what is the use of imposing 
this tax when. aU those big business 
houses convert their wealth into private 
trusts. whicb are totally exempt from 
taxation? Incidentally, it may be 
pointed out that Shri Sachin Chowdhury 
helped this process by amending the 
Trust Act and providing that all trusts 
in which individuals have only 25 per 
cent share should be exempted from all 
taxation. It will also be interesting to 
know how much Shri Sac:hin Chowdhury 
himself has been benefited by these 
measures, if only We knew the number 
of trusts in which be has shares. I de-
mand a CCIII1pl_ investigation into all 
these manipulations of the ftnanc:IIlII of 
our country. I woalcIlite to know what. 
Shri Morarji Deui thinks about .... ID 
investigation. 
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Bveh after the bitller experience of an 
these 20 years, and in spite of the el(-

perieace of an the under-developed 
COUDtries, including our own, m the 
baDds of the imperialists in the 
UNCfAD Conference that is nOW goma 
on in Delhi nOW, Shri Morarji Desai has 
a pathetic faith in their aid. He states 
in para 14 of his speech : 

"It is our earnest hope that the 
deliberations of the Conference will 
help in promotmg c:o-operation in 
trade and aid between the developed 
and the developing countries." 

But c:o-operation is something which can 
take place only between equals. What 
clHlperation could there be when we go 
in for aid? This is like a beggar asking 
for CIHlperation from the tycoon. 

The whole capitalist world is facing 
a crisis. The United States itself is fac-
ing a political and economic crisis as a 
result of the masive blows that the 
brave people of Vietnam are raining on 
them. 

SHRI PILOO MODY (Godhra): 
Wishful thinking. 

SHRI GANBSH GHOSH: Britain 
had to devalue her pound sterling and 
stiD has not recovered her economy. 
Naturally, all the imperialist countries 
would like to intensify their loot of the 
uncIer-developed countries if .they give 
an opportunity to those sharks to do it. 
ADd it is precisely this that our Govem-
lJltIIt is domg by continuing its depend-
ence on them. 

Is there no alternative? Shri Morarji 
Desai says: 

''The other alternative was to put 
up proposals for massive mobilisation 
of resources. It is my judgment that 
this would hurt the economy and re-
tard the process of growth." 

Let us look into this. How many 
thousands of crores of rupees are in-
vested in speculation in the stock ex-
change, in the commodity market, in 
urban land and housing? If this be 
stopped and this huge amount be mobi-
lised for productive investment. why 
should it hit our economy? Would Shri 

Morarji Desai Ii'" an answer to 6is ? 
Of course, this will hit the frieD. of 
Shri Morarji Desai. Incidentally, the 
country will benefit if aD invesliption 
be made into the stock martet dealings 
a week prior and after the budget was 
presented to this Houso--bow lPaDy 
people were benefited and to the edent 
of how many crores and who are these 
people. I need not go into it in 4etail 
because it is talked ahout in the town. 
Then, how many crores of rupees are 
being invested in usurious moaey-leading 
in the villages? If this be stopped and 
that colossal amount be invested in pro-
ductive industries, how win it hit our 
economy? 

Faced with the biggest crisis the Gov-
ernment has the same old remedies 
which have been proved to be ineffec-
tive all these years. The budget rewals 
a total bankruptcy of economic tbintiDg. 
This budget will not lead to rec:overy. 
It would only lead to greater attacb on 
the common people. 

The gathering resistance of all sections 
of the working peope against retreDch-
ment, against automation, apiDst 
aUempts to attack their liviDg atlDdards 
-these are the only hopeful signa in an 
otherwise very bleak situalioa. I am 
sure there are people in thiI cotIIdrY 
who will come to realise more aDd m«e 
out of their own living eqMIrienc:e the 
real meaning of the capita\ilt path of 
development and I am sure ~ peaple 
will get united and wiD try to aite 
others to meet the chaIIenae that has 
been thrown by the Central GovenIIDeDt 
through this budget. 
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~ t  ~~ ~ ~~ 
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re~ r ~~~ rn 
if) ~ 'RiflT romr rn I 

DR. KARNI SINGH (BikaDer): I 
wish to say just a few words about the 
Kutch Tribunal Award. The Govem-
ment has taken 4he stand that bec:&use of 
our pledge to Pakistan to refer the mat· 
ter to the tribunal, any such award would 
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[Dr. Karni Singh] 
be binding on our country. I am very 
happy to see that !the Government at 
long last is placing some value 00. the 
pledged words and I only hope that 
similar pledged words of the Government 
of India will also carry the same value 
in respect of all the other loyal Indian 
citizellS, too. B\lIt, Sir, the thing that I 
wish to maintain is this, that Pakistan, 
by an act of war has lost all rights to 
expecting India accept the tribunal 
award. I shall read out the legal posi-
tion in International Law. It says : 

"The effect of war on treaties par-
ticularly bilateral agreements of the 
traite contra type is to terminate them. 
It is true that <treaties which are law-
making known as traile lois type arc 
DOt disturbed by the effect of war and 
remain binding on all parties. The 
same cannot be said of bilateral 
agreements particularly those in which 
ODe of the parties is a belligerent." 

It is well known that the agreement bet-
ween India and Pakistan to refer the 
boundary dispute on the Kutch border 
was concluded in the first half of 1965 
and subsequent to its conclusion Pakis-
tan committed an aggression on India. 
The entire dispute with Pakistan was on 
respect of the land boundary. This 
one aspect a ~ referred to the Tribunal 
relating to the Kutch border and subse-
quently on the other sector where there 
was no such boundary dispute, Pakistan 
resorted to an act of war and the Presi-
dent of Pakistan declared that he was at 
war with India. Though India never 
technically declared war,the aggression 
of Pakistan and its declaration to the 
effect that war existed may be regarded 
as establishing that war had supervened 
and the contracts and treaties were duly 
affected by war. That is the obvious 
conclusion, and hence it could be said 
with strength that the agreement to refer 
the Kutch boundary dispute to a tribunal 
stood null and void after the aggression 
of Pakistan. 

1HE DEPUIY PRIME MINISTER 
AND MINISTER OF FINANCE 
(SHRI MORARJI DESAI) : I have 
listened with rea~ interest and atten-
tion to the various speeches made in 
tbw general debate and also bore with 
BOIIle fortitude and a sense of humour 
some of the very sharp shafts hurled 

at me, ......... . 
SHRI D. C. SHARMA: He can stand 

them. 
SHRI MORARJI DESAI .... which 

0'[ course, has become a general habit 
wi4h some hon. Members, but it has to 
he accepted by everybody, and I recog-
nise it the most, that a budget, if it is 
to be a budget, can never be free from 
criticism. Any budget which is not criti-
cised is no budget whatsoever. I am 
thankful for some of the approvals and 
I am also thankful for the very severe 
criticism that it has been subjected 10. 
But it is also true that if I had framed 
this budget in an ideological manner as 
is expected by some sections of the 
House .... 

AN HON. MEMBER: By his own 
party. 

SHRI MORARJI DESAI : .... I 
would have been called either a reac-
tionary or .... 

SHRJ BAL RAJ MADHOK (South 
Delhi) : A progressive. 

SHRI MORARJI DESAI: Any .Jtber 
adjective can be given. Why only that? 
But it was not a proper thing 'for me 
to do that, because it is not ideology 
alone which can direct everything in 
economic life or iil any section of life. 
The purpose of the budget has been to 
see that the economy which has become 
to some extent sluggish becomes active 
again and in a manner which gives it a 
greater speed as soon as possible. 

It is also necessary to see that the 
purposes which Governmeo.t haVe be-
fore them also are served through tbe 
budget. They cannot be served by one 
budget but they can be served over n 
few years and one has to see whether the 
budget goes in that direction. 

It is true that there are twenty years 
for which the Congress Government have 
laid the budget before this House. I 
also know, and I have heard with pati-
ence all the while, not only once but 
every time, wheo. anything is discussed 
that this Government has missed its 
opportunities and has harmed the eco-
nomy of this country, has harmed its 
security and has brought down things. 
This is what has beeD said by those who 
aspire to be in the Government but haVe 
not been able to do so. 
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SHRI D. C. SHARMA: They shall 
never be able to do so. 

SHRI MORARJI DESAI : None can 
make those who do not want to see 
anything. It is the highest form of 
aberration that when things have been 
done they are said not to have been 
done. Is it the argument of anybody 
that We are in the same condition in 
which we were in the year 1946? 

SHRI PILOO MODY: Worse. 

SHRI MORARJI DESAI: My hon. 
friend Shri Piloo Mody says it is worse. 
Was he in the same condition in 1946? 

SHRI PILOO MODY: Nor is the, 
hon. Minister. We have both deteriorat-
ed and become older. 

SHRI MORARJI DESAI: If condi-
tions have not become better for him, 
could he have prospered as he has done? 
Inspite of the alte he is going into, he is 
looking younger and very bright. Why is 
that so? That is because he is becom-
ing happier day' by day. 

SHRI HEM BARUA: But you also 
look very young. 

SHRI MORARJI DESAI: I certainly 
do. I am thankful for it, but that is the 
secret of it, because I believe in being 
happy, DDt bitter and not frustrated. 
which my hon. friends ~ant to be, and 
they went the whole of India to be like 
that. Is that the way to improve this 
country? 

Even granting that the conditions are 
not good, is that a proper dose to be 
given to the people, that you cry, cry and 
cry and commit suicide? That will not 
he the way. I have no quarrel with my 
hon. freinds making all the efforts that 
they can make to remove this Govern-
ment and give a better Government, but 
that is for the people to accept. If the 
people do not accept it, it is DO fault of 
this Government that my bon. friends 
are not able to fulfil their desires. 

Therefore, what has got to be done is 
to see what is practical, what can be done 
and what cannot be daDe. If wishes 
were horses. everybody will ride diem. 
If I can improve the coaditioaa of chis 

country within a year, I would certainly 
do so. I am not a person who is so 
minded that I do not want to ,do any 
good. I hope even the worst critics will 
not say that. Nor do I want to say that 
my hon. friends do not want to do good 
to this country or as much good or per-
haps even more good than I may be able 
to do. I would grant all that, even then, 
is that the way of looking at the budget 
that for 20 years nothing has been 
done? Then., how have things happen-
ed in this country which have happen-
ed? 

I do not want to take the time of the 
House by recounting all that has been 
done, but when. it is said that even in 
electricity we have not prop-essed, have 
we not seen that whereas in 1946 hardly 
any village had electricity only about 
3,600 cities and towns had electricity, to-
day more than 62,000 toWlloS and villages 
have electricity, and one-third of the 
population today has electricity? 62,000 
villages are not one-third of the villages 
because there are S60,OOO villages, but 
bigger villages involving one-third of the 
rural population have got electricity to-
day, but my hon.. friends will not recog-
nise it, and they will shake their heads, 
because they cannot deny the facts. Bas 
this happened without doing anything? 
Is it bungling that has done it? There-
fore, in this particular matter of mating 
no progress, I do not think ¢hat whatever 
I say is going to convince hon. members, 
because they do DDt want to be convinc-
ed. They have only one view that UD-
less this Congress Government goes, 
there will be no improvement. If that is 
ilheir fixed view, I do not call it a con-
viction., which they have made up some-
how or other, but if they want to hug it 
to their hearts, let them do so, I have 
no quarrel about it. If it gives them that 
pleasure, why should I grudge that ? 
But in ,that way they could not solve my 
problem. Some of my hon. friends have 
said that this was a limping budget. The 
way they said it was perhaps more limp-
ing than the budget itself. I do not want 
to analyse all that. One hoo. Member 
said that it was stinking budget. He al-
ways lives in stink. What can I do ? 
'Iherefore, he hugs that to himself and 
applies that standard to everybody and 
he feels that it is 1tiJItlD,. This Is Dot the 
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[Shri Morarji Desai] 
way to offer any criticism which would 
be useful for me or for them or for the 
coUDlry. If there are useful things 1 can 
understand. Take, for instance, deficit 
financing. My hon. friend Shri Rama· 
murtbi said that 1 had made a breach of 
promise. Therefore, he said that I must 
resign. Even my respected friend, elderly 
friend Kripalaniji said the same thing. 
They forget what I said .... 

]5' HRS. 

SHRI NAMBIAR: You promised in 
the la91 budget. 

SHRI MORARJI DESAI: Please nave 
some patience; if you do not have ii, 
please "learn it. 

I shall read what I said last year so 
that you may refresh your memory: 

"I am well aware that avoidance of 
deficit financing is neither a necessary 
nor a sufficient condition. for price 
stability in all circumstances. Over a 
period, some expansion in money sup-
ply is necessary to accommodate the 
needs of growing production. Never-
theless, in the present circumstances, 
it is desirable that Government should 
not appropriate an.y part of :the per-
missible limit of monetary expansion. 
This will allow a larger expansion of 
bank: credit to agriculture and indus-
try to facilitate higher production." 

At the end I also said that some restraint 
on private credit, particularly for specu ... 
lative and unproductive purposes will 
of course be necessary. But apart from 
it5 psychological impact, the avoidance 
of deficit financing by the Government 
would place the Reserve Bank and the 
banking system in general in a better 

that I shall try my lovel best to see lllat 
there was no deficit at Ilhe end of the 
year but 1 added that 1 could not gau-
rantee that there would not be any deficit 
and tha: there could be many unknown 
circumstances which might arise. 

SHRI S. M. BANERJEE: Was it 
accepted by the Rajya Sabha Members? 

SHRI MORARJI DESAI: It was DDt 
stated for the acceptance of any Member. 
If my han. friends do not accept. it, 
they arc welcome to do so. I do not 
make wrong statements; 1 make correct 
statemeo.ts with all honesty and if my 
han. friends do not believe them. it does 
not mattex to me. 1 am careful to sec 
that 1 do not make mis-statements. Let 
them point au: any mis-statement: I 
shall then certainly accept it and 1 shall 
apologise for it or make amends fur it 
if it is necessary. 

But it is no use certainly telling me 
that I have done something which is 
wrong or dishonest. I never did that. 
This time, 1 have left a deficit in this 
budget, a gap, which is uncovered. Why 
haVe I done so? What was the remedy 
open to me to see that Ilhis is not done? 
Yes, my hon. friend Shri Masani, a' 
usual, always goes on, not on any ideo-
logy which he believes in: I do not know 
what he believes in, because, once, be 
believed in the Congress ideology, I 
know, but now he goes quite opposite. 
Now he dislikes everything that :the Con-
gress does. It is love turned into hatred. 
That is how it always happens, and I 
do not know who is responsible for that. 
But that "is what has happened. He says 
that no taxes should be levied; no deficit 
financing should be thexe. 

position to meet the genuine credit re- SHRI M. R. MASANI (Rajkot): No 
quirements of agricukure and industry, more additional taxation. 
whethex public or private. That is what 
I said. I never made a blank promise SHRI MORARJI DESAI: No more 
that there would never be deficit finane- additional taxation. I am nat saying no 
ing. Of course I do not like deficit financ- tax should be levied absolutely. No-
ing; I say that even now; I have not body could say that. I do not tbink that 
changed my view. That does not mean Shri Masani has yet come to tbat level; 
that I have not got to see the conditions that I know very well. He has too much 
and do what is necessary. I have also intelligence to say that kind of a thing. 
explained wby there has been deficit" But I could not understand all ~e while 
financing in 'the last 12 rftonths; I have wben he said that 1t is the consumers" 
no a~  about it. In August last in . party" to which be belongs. Who are 

. the R.ajya Sabba I referred to it and said the other people" in other parties?' Are 
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they not consumers? I cannot under-
stand this. 

Tben, when he says that he belongs to 
the consumers, the ordinary person-
that is what he wanted to say-he also 
wants me to exempt Rs. 5,000 dividend 
income of anybody. Is that an ordinary 
man's income? I do not know. That is 
where it shows what he means. He also 
wants me to raise the income-tax exemp-
tion limits. All these are not consistent 
at all with what he said. But I saw at 
the end-this is what I am saying-
(Interruption) . 

"" ~ Iitn ~~ '1fT 'f>nvm 
~  

SHRI MORARJI DESAI: Well, my 
hon. friend develops only horizoDt1ally 
unfortunately, but he does not allow 
things to grow towards the head. He 
only grows on, on the sides, and there-
fore he is unable to understand it. What 
am I to do about it? Therefore, I would 
only tell him, 'Physician, please heal 
thyself first." That is what I would say. 
Then he will understand it better and 
not go on putting in what he thinks is 
humorous. He has inherited it: that I 
also know. But after all, there are limits 
to it in a serious argument. That is 
what one must consider. Otherwise, it 
becomes complctely out of place, and 
4hen one would caIl it somcthing else: 
I do not want to indulge in those adjec-
tives. It is not the proper way of deal-
ing with this serious matter. 

After all. are we able to have such 
economies in expenditure, as it is said, so 
that we can cover the gap of Rs. 300 
crores? This is what I am trying now 
to place before the House and my hon. 
friend. One may or may not agree. 
After al1, I think I would have full jus-
tification in placing before the hon. 
Members what J think is possible. How 
is it to be done? It was suggested that 
non-Plan expenditure should be cut; that 
non-developmental expenditure should 
be cut; that defence expenditure should 
he cut. These are the three things which 
were mentioned. 

SHRI M. R. MASANI: And Bokaro. 

SHRI MORARJI DESAI: And Do-
karo. These are the four things which 
were suggested. Now, take the Case Of 
non-Plan expenditure. What is noa"Plan 
expenditure? All expenditure which is 
outside the Plan: that is, when the Plan 
is done, it goes on for five years and it 
is called Plan expenditure; then it be-
comes current expenditure, and there-
fore it becomes non-Plan expenditure. 
That goes on increasing from Plan to 
Plan. How is that to be reduced? If 
teachers have been engaged, ~ tea-
chers arc engaged, the earlier teachers 
engaged come into current expenditure 
and the Plan expenditure will be differ-
ent. Then, what does the non-PIa ex-
penditure include? I have explained it 
umpteen times before this hon. House, 
not once, and yet it is constantly thrown 
at me. After all, defence is in it; police 
is in it; education is in it. AIl these 
things are in it. Medical, health, social 
welfare activitics-alI these become the 
non-Plan expenditure when they do not 
form part of a Plan. What is there to 
be cut in these things? What is left is 
administrative expenditure. 10 admi-
nistrative expenditure, how much can 
one reduce? We have appointed the 
Administrative Reforms Commission 
and they are going to suggest to us how 
best this should be done. Even then. 
the only way to do it is to reduce the 
staff by one-third, in which cue one-
third of the expenditure would be cut. 
Can I take that step today? When 
the economy i·s in that condition, when 
unemployment is there, about which 
so much complaint is made and right-
ly so, can I put more people in the 
unemployment list by taking them out 
and putting them on the street? How 
is it possible for me to do it? AIl this 
has got to be done in a phased and 
proper manner. That we are deter-
mined to do. But it will have to be 
done on some pattern. That pattern 
will he supplied by the Administrative 
Reforms Commission. That will be 
attended to a ~ quickly as possible. But 
even then it will not be possible to put 
out all the people together without 
absorbing them. 

Another thing is not seen. It is said 
that we have made· DO attempts at 
economy. We have constantly made 
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[Shri Morarji Desai] 
attempts at economy. We have achiev-
ed CCOIlOJIly to the extent of RI. 62 
crores in 1965-66 and in 1966-67 
RI. 90 crores. In 1967-68 also, we 
have cut down expenditure. All this 
i'S done. But some more staff has got 
to be engaged for particular things 
which come up in the course of deve-
lopment. It is that which results in 
4 per cent annual increase, instead of 
17 per cent, which was happening 
before. The administrative expendi-
ture is DOt all on new staff. It is also on 
increments and D.A. D.A. has mount-
ed up to Rs. 338 crores per year. 
These are areas where one cannot 
lessen anything. If it is sought to be 
done, my hon. friends themselves will 
be not only unhappy about it, but will 
be very angry and rightly so. There-
fore, these are not areas where these 
things can be done. 

An example was cited by Mr. Masani. 
It was also pointed out yesterday 
that he had forgotten to look at some 
figures. He said there is an increase 
in the Planning Commission personnel. 
It is not true. There is a decrease in 
the Planning Commission personnel. If 
he had seen all those three figures 
properly, he would have known it. I 
do not find fault with him. In a hurry 
~t !t&ppens sometimes. The only thing 
18 It must not be done in a hurry and 
with prejudice. This is all the result 
of an over-anxiety .... 

SHRI M. R. MASANI: In the 
demands for grants for the Planning 
Commission, there is a third obscure 
item called "additional staff" last 
year. It was not related to the figure 
for this year. If the figures are to be 
co.rrectly understood, perhaps the 
tabulation sbould be better. There 
should be a footnote saying that this 
additiODal staff compensates for certain 
other staff which has been discharged. 
As you read it, it looks as if the num-
ber of peOD!I and clerks has increased. 
Now that he has pointed out that there 
is a hidden figure which equates it I 
accept it. But I suggest it should 'be 
better presented in future. 

SHRI MORARJI DESAI: Again the 
fault is Govemment's! It is not the 

fault of the hOD. member that he did not 
take sufficient care. There was addi-
tional staff mentiODed there. This year 
it is not there. If he bad looked at 
the figures, he would have seen that 
they are absorbed in the permanent 
statIo 

SHRI M. R. MASANI: It does not 
say so. 

SHRI MORARJI DESAI: We are 
not in a Montessori class. The people 
here are highly intelligent, experienced 
people and politicians. If they also 
require to be treated in the Montessori 
method, the work of the Government 
will become impossible and I do not 
know wbat sort of budget I will have 
to. present. The ~ e of the budget 
Will grow ten-fold If I do it. If I was 
asked, I would have told him and I 
would not have mentioned it anywbere. 
If tbere was anything ~ that, he can 
afterwards reproduce it. My only 
request to him is, instead of getting 
into tbese mistakes and afterwards 
a ~ n  defending them wrODgly. I am 
pomtmg out a better method. The 
better method is this and not wbat he 
p,?ints ~t  (Interruption). My bon. 
fnend will cea'Se to be Mr. Masani if 
he ~ es not persist in his mistakes, 
that IS all I can say. 

SHRI M. R. MASANI: Make it 
easier for us to understand. 

SHRI NAMBIAR: Are we to derive 
that 'Masani' is equal to 'mistakes'? 

SHRI MORARJI DESAI: My bon. 
friend is even worse. I was on the 
subject of deficit financing. One has 
to look at it in the proper light. What 
was I to do in the Budget? Sbonld 
I lessen the expenditure in such a man-
ner that the economy goes backwards? 
I could not do that. Sbould I levy 
sucb taxes as would create worse con-
ditions than they are today? I could 
nol do that. I have got, therefore, to 
keep the economy going. I have got 
to see that activity increases. I could 
not, therefore, lessen any expenditure, 
especially. on CODtinuing activities. 
Therefore, I have had to give a certain 
size to the Budget. And, if I cannot levy 
further taxes and if I cannot have that 
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kind of pruning as my hon. friCllds think 
they can. tben I have got to use 
deficit financing there and specially at 
a time when prices are falling. If the 
prices were not falling and they were 
rising. I would have made a super-
human effort. if necessary. to see that 
deficit financing is not there. Last time 
I was very particular about that 
because prices were not falling. At 
that time they were rising. Therefore, 
1 did it. I have not succeeded in 
keeping 'it up. That is true. But why? 
It is not that expenditures have in-
creased. The expenditures were kept 
within limits and they were not ex-
ceeded. But the revenues went down 
because of several factoTS. Ali of them 
were not in our hands. We were also, 
as I said, carried away by the constant 
criticism that we w6l'e nder~st at
ing our revenues. So the Ministry 
perhaps became so sensitive about it 
and estimated in a maDner they thought 
was exact and estimated properly, but 
which turned out to be an over-
'estimate because they thought there 
will be recovery but there was not that 
amount of recovery in the economic' 

.activity on account of several factors. 
That is why revenues went down. And, 
if some foreign loans were not utilised 
that also deteriorated the revenues. In 
lhis manner we had to reconcile our-
'Selves to a deficit of about Rs. 300 
croTes. 

But it has not raiised prices. They 
must have seen that prices are going 
down, not because of any great strata-
gem which I have employed, I must 
admit, but because of the season that 
has taken place. The season has given u. good crops. I would not can that 
bumper crops or abnormal crops. 
They are just normal crops because in 
some areas there are bumper crops, 
in some areas there are less than 
normal crops and, therefore, on the 
whole. one can say it is a normal year 
,and a normal production. Because of 
'of that the prices are going down. 

When prices go up they say the 
prices must go down. When prices go 
down several hon. Members begin to 
say that prices must go up. In this 
·very debate I have heard the two con-
tradictory things. It so happens that if 

the prices are at very high level then 
that should be taken as the minimum 
and we 'Should keep it at that level and 
go ahead. Now the prices in the open 
market are something which are much 
higher than the procurement prices. 
The procurement prices are high 
enough, they are not low. When they 
want that market prices should be 
maintained, they have to go down to 
the procurement prices. If they go 
below the procurement prices all 
food grains that are there available we 
will certainly buy up. In that connec-
tion it is asked, have you got enough 
godowns, warehouses and storing 
capacity. I have gone into the figures 
and I have come to the conclusion on 
the basr. of which I can assure the 
House that there is a capacity of 5.6 
million tonnes of storing capacity to-
day. It is true that this capacity is not 
fairly and evenly distributed. We have 
got, therefore, to create more capacity 
in some areas where it is not there. 
But it is there. Therefore, if we are 
planning to have 3 million tons of 
buffer stock it is not without having 
that kind of capacity. Therefore, my 
hon. friends ought to give us some 
credit for these things and not merely 
say that everything that is done by this 
government is wrong. Well, they can 
say so. They are welcome to do so. 
But Jf their intention is to improve us, 
then that intention will not be carried 
out. If their intention is not to help 
us, that also will not happen because 
they get removed by making this false 
propaganda. You will see what is 
happening in several States. So, this is 
not the way to do it. If we have done 
something Wrong, they should put it 
forward and educate the public about 
it. But when we have not done any-
thing wrong, if the public are going to 
be misled. then certainly it will recoil 
against tIu:m and not against us. I 
do not welcome this kind of help to us, 
because it is ultimately a loss to the 
country. We want that the country 
should develop in a proper manner 
and everybody should be strong and 
everybody should be eJfective. It is, 
therefore, that I do not welcome this 
kind of attitude. But it is, of course, 
for my hon. friends to keep whatever 
attitude they want to keep. 
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SHRI S. M. BANERJEE: 
re.ign next year? 

Will be considered the cost of that kind .of 

SHRI MORARJI DESAI: If by my 
resigning the country will benefit and he 
will benefit, I will certainly consider 
that proposition. But do they know 
only onc thing: resign, resign, resign? 
Has my hon. friend ever thought of 
resigning from anything even though 
he has gone wrong on many things that 
be has said? But, it again is there for 
other people and not for himsclf. 
Here he has a different language; out-
side he is very sweet. 

subsidy? What will it mean? So far 
our rationing has covered only 10 to 
12 per cent of the population. Does 

he know how much it has cost us? '!bat 
has cost us a subsidy of Rs. 106 crom. 
If wc are to supply to 27 crores of 
people food at subsidised rates, it may 
go up to Rs. 1.000 crores; or even more 
than that. Who is going to bear it 
and how can it be done? Not only 
that. Hc says that there should be no 
procurement. How is one going to do 
it without procurement? Buying from 
the opcn market? That means that 

SHRI NAMBIAR: It 
humble request, he says. 

is prices must go on rising. government 
only a must go on losing. And then taxing 

SHRI MORARJI DESAI: Then 
come to agriculture, which is the most 
important subject. The food policy is 
also referred to here and my hon. 
friend, Shri Masani, asked us to sec 
that all restrictions on zones go. h ~ 
is constantly under examination. This 
also is not a matter where one can lay 
down as a fetish that only this should 
be done and not that. Therefore, we 
are tiying to do what is profitable for 
the society as a whole. 

Even my hon. friend suggested that 
we should not give up all rationing. 
we should provide rationing to some 
people. Now let us examine that pro-
position. He said: provide rationing 
to aU those who are not paying income-
tax. Has he realised what that number 
will be? The people who pay income-
tax in this country are only about 2.5 
million and the number of people in 
this country is more than 500 million. 
Now. if you take 2.5 million people 
as income-tax payers, taking into 
account their families. such popUlation 
will come to 7 million to 8 million. 

SHRI M. R. MASANI: I had also 
said that those who own land should be 
excluded. 

SHRI MORARJI DESAI: All right. 
Do that. The argument once made by 
several hon. Members was that 27 
crores of people in this country have 
only an income of three annas. Now 
I believe they have to be included. 
a ~ rd n  to my hon. friend. Has he 

whom? I can tax only my hon. friends 
opposite, not those who are sitting on 
the other side, because they do not 
have anything whereas these people 
have everything. 

SHRI PILOO MODY: The taxation 
system is faulty. 

SHRI MORARJ[ DESAI: Perhaps. 
he thought I was going to refer to this. 
Therefore. he is sitting in that comer. 
I must say that it is a brilliant antici-
pation. Therefore, this is again a 
suggestion which is not practicable. 

In the matter of agriculture, it is 
said we have neglected agriculture 
from the very beginning. This again is 
not correc\. We have spent on agricul-
ture and programmes which help agri-
cultural development Rs. 4602 crotes 
in three Plans plus these two years. 
This is an outlay on agriculture. co-
operation, irrigation and flood control 
Besides that, the expenditure on elec-
tricity also has benefited and the rural 
popUlation also to a very great deal. 
That expenditure is Rs. 3500 crores in 
these three Plans, Therefore to say 
that agriculture has been neglected is 
not a correct thing at all. 

SHRI PILOO MODY: What is the' 
percentage? 

SHRI MORAR1I DESAI: Pereent-
age of what? 

SHRI PILOO MODY: Of expendi-
ture. 
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SHRI MORARJI DESAI: At any 
rate, in tbis year, the expenditure on 
agriculture is larger than the expendi-
ture on industry. That i. all I can 
lay. 

IIIf U'f ~ Qm' (iI'rum) 
~ r if; ~  1i ~ ~ ? 
SHRI LOBO PRABHU (Udipi) : It 

is Rs. 43 crores. 

'sHRI MORARJI DESAI: My hon. 
friend is considering only Government 
of India" spending and he docs not 
take into account the States' spending 
at all. Aftcr all, the Stalcs' spending 
is a major spending on agriculture. It 
is not the Govcrnment of India's direct 
lipcnding which is the spending on 
agriculture hecause agriculture is a State 
subject. Whatever the Government of 
India d e~ is in order to supplement 
the e rt~ of the States and that is 
what ought to be understood. This is 
how it is done. 

Then. it is said that if PL 480 im-
port is stopped, agriculture would 
go up immediately. This L, a univer-
sal thing ill many sections, both on 
this and that side ..... . 

AN HON. MEMBER: That side 
also. 

SHRI MORARlI DESAI: This is 
universal. 

SHRY NAMBIAR: You stop PL 480 
imports and experiment iii. 

SHRI MORARJI DESAI: All intel-
ligent people work in the same manner 
as it is said in this particular matter. 
Let u. see this. Did We :import PL 480 
foodgrains in order to increase our 
resourees ? This is entirely a wrong and 
far-fetched allegation by anybody. We 
had tried to stop PL 480 imports about 
4 or 5 ycars ago. But then the sea-
sons bcgan to go bad and we had got 
to import from outside :if the people 
were to livc. That has. of course, 
certainly. inc¥fentally. given more 
resources also. But it r. not for 
resourees that we are doing it. Why 
are we trying to be self-sufficient as soon 
IS possible? It is because we want to see 

that we are not dependent on anybody 
for food. To say that, because of that. 
we are going on begging. I think, is a 
very cheap way of abusing this Gov· 
ernment and a very bad way of deni-
grating the self-respect of this country. 
There is no question of begging from 
anybody. If they do not give us, we 
are not going to starve or die. But if 
we can do it and keep our people more 
comfortably than otherwise, then. cer-
tainly. therc is nothing wrong in tak-
ing the help when it is given to us. 
Well, we have taken the help in that 
spirit and jn no other spirit. If PL 
480 funds had not come, what would 
have happened last year and the year 
before last. We would not have been 
able to feed a lot of our population 
which was without any foodgrains in 
U.P., in Bihar. in Gujarat, in a a ~
than and in other parts of the country. 
All this would not have happened If 
We had not got PL 480 on that scale 
on which we got it. If we want to 
import this year, we do not want to 
import for any other purpose but to 
build a buffer stock. We might pro-
duce or it is Iikelv that we will have 95 
million tonnes of food. That is quite 
true. But 95 million tonnes will not 
all be used for this purpose. A part 
will be required for seed; a part for 
animal feed, Then. 2 or 3 million 
tonnes will also go into the pipeSine 
because when the year is better. people 
will keep also some stocks. You can-
not avoid it. All this will leave Dot 
more than 80 million tonnes of food for 
consumption. If that is so, we do re-
quire some food specially when we 
want to build a buffer stock of about 
3 million tonnes and it is. therefore. 
that we want to import the foodgrains 
from outside. 

It is not as if we have had only PL 
480 food in this country from outside. 
We have also purchased from outside' 
grain worth Rs. 180 crores in foreign 
exchange. We had got to do this 
because without that we would not 
have got even the PL 480 food to 
the extent we got, These are things 
which are necessary and it is from that 
point of view that this ought to be 
judged. Agriculture has been benefited 
by this and not deteriorating on 
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[Shri Morarji Desai] 
account of it because agriculturists could 
not have been maintained without this 
kind of thing. That has got to be 
looked at in the proper perspective. 
That money also has been utilised 
for the purposes of agriculture and 
for seeing that agricultural development 
is going on. It is in this way that this 
cught to be looked at. If it is looked 
at by that way, I am quite sure that 
there will be a proper assessment of 
~~t is being done and not merely 

uUlised as an argument against the 
Government, right or wrong, because 
that will not help matters. We do 
~ant to see that agricultural produc-
tIon goes up and that we become self-
sufficient as quickly as it is possible 
to do. It is our hope that within three 
Yc:ars, or at the most four years, we 
wlil become completely self-sufficient, and 
will even have a little surplus because 
the way in which the progress is going 
()n and the way the results are now 
being utilised of all the efforts that were 
made during the last fifteen years and 
which are now coming to fruition, 
gn-e us this hope and we are producing 
more .•.. 

t~ ~ :tfl'o ~  480 
lfoT fit;a;:rr orm liffT 'R If'i f'filIT 3fT<: 
f.t;wn' 3f1fT if'IT ~ ? 

11ft ~ _mf : ~~ if'IT ;rgr ~ 
~~~a rr~  

If my hon. friend; want to ask me 
anything, they can certainly ask me 
and I will supply them, but they should 
not expect that I should carry the 
1igures in my head. They do not want 
to carry any figures; no figures are 
useful to them and. therefore, they 

1tave not to carry them. I cannot give 
them any figures at a moment's notice 
'without having to verify them. If 
:they ask me, I can certainly give them. 

SHRI S. M. BANERJEE: We are un-
able to maintain the figure with this 
budget. 

SHRI MORARJI DESAI: I do not 
-know why my hon. friend wants to 
baw a figure for himself. I did not 
know that he wanted to go again into 
the matrimonial market. 

There is another thing which has 
been a perennial source of criticism, 
and this is the arrears of income-tax 
revenue. The income-tax arrears of 
revenue at the end of March, 1967, 
were about Rs. 547 crores, and at the 
end of January, they have come down 
to about Ra. 380 crores. The others 
have been recovered. Out of these 
Rs. 380 crores, more than a hundred 
crores of rupees are such as cannot be 
recovered for one reason or the other; 
some amount has to be written off 
because people are not here or have 
gone into liquidation or have gone bank-
rupt. There are some tax demands-
they are not arrears-, there are some 
which are in dispute, there are some 
which are pending appeals. and in 
that manner, out of Rs. 380 crores, 
about Rs. 273 crores or so are for 
recovery for which processes have 
been issued to the States. and some, 
directly by Government of India itself, 
and I am quite sure that these will be 
recovered as soon as possihle. We are 
getting at it and getting at it as best 
as we can. Next year T am quite 
sure that this kind of a picture will 
not be there. But it has to be under-
stood that all do not become arrears. 
If there are tax demands income-tax 
asse.sments which are in appeal and 
if they are not to be recovered, they 
cannot be called arrears, but somehow 
or other, the figures as they have 
been shown have included all these 
figures in the past and, therefore, this 
thing has also come .in. It is the fault 
of my Ministry; I do agree there. I 
do not say that all the fault lies with 
my hon. friends. The fault with my 
hon. friends lies in this that they are 
not prepared. to hear the explanations 
which are given from year to year and 
they repeat the same things from time 
to time without being wiser hy any 
efforts that are made to do so. They 
are not expected .. (Interruptions) 

SHRI NAMBIAR: We do not want 
explanations. We want the money to be 
realised and our exchequer to be filled 
with money. 

SHRI MORARJI DESAI: I require 
it even more than what my hon. friend 
does. I thought, my hon. fnend had 
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DO relation to money, but he still 
tmDks that money should be hugged 
to. 

SHRI NAMBIAR: Postage on in-
land letters and letters can be saved. 
These could have been excluded. 

SHRI MORARJI DESAI: The pub-
lic sector undertakings have always 
come under fire. I do agree that the 
public sector undertakings have not 
shown profits as expected and that 
there is a good deal of scope for im-
provement in the management of these 
undertakings. That has been also 
accepted. We are lengaged' presently 
in considering the measures that will 
put them on a better footing and make 
them more profitable ... (Interruptions) 
My hon. friend may scoff at Mr. 
Malviya, but judging by results-why 
are you wanting to judge it now? ... 
{/ntnTllptions) My hon. friend does 
not want to become a good manager 
because he runs some miD. 

SHRI S. K. T APURIAH (pali): His 
integrity has been doubted by this 
House itself. 

SHRI MORARJI DESAI: That is no 
ground. 

SHRI PILOO MODY: This is the 
sort of mistakes which We would like 
you to admit. 

SHRI MORARJI DESAI: But these 
public sector undertakings, therefore, 
are being attended to and whatever 
changes are required in the matter of 
making changes in the management or 
in marketing assessments or marketing 
-arrangements-all these things are being 
looked into and, therefore, as I said ear-
1ier' as soon as We are able to come to 
conclusions in -this matter which should 
be effective, we shall certainly put them 
before this hon. House at the earliest 
opportunity, as soon as we are able to 
do this. 

I agree with my hon. friend Shri 
Vajpayee that the controversy about 
!public sector undertakings and private 
-sector is not a very healthy controversy 
:at all. It is not good for those who are 
advocaleS of private sector to abuse 

public undertakings all the while. At 
the same time, it is not also good for 
those who are for the public sector to 
abuse all the while those who are in the 
private sector. This is not a healthy 
thing at all ... (Interruptions). I undc:l'-
stand my hon. friends' competenCe be-
cause they do not believe in any private 
sector. Therefore, they wiD certainly 
go against them. 

SHRI PILOO MODY: The contro-
versy is not between public sector and 
private sector. It is between profit-mak-
ing and no profit-making. 

SHRI MORARJI DESAI: Sir, I am 
not the only person who understands 
the Communists. I am one of the few 
persons who understand them thoroushly 
and that is their grievance.. (/nterrup-
tion,I'). 

Sir, the question of Bokaro was raised. 
The Bokaro scheme has been accepted 
three years ago. It is now being imple-
mented since last year. Last year Rs. 6S 
erores were spent on it and if this ea:-
penditure is not to become infrucluOul, 
We have got to see that it is put up as 
early as possible. Even then, we ale DOt 
putting all the money into it as required 
or as we can do within 3 years or 2 
years. Like that it might take 4 or S 
vears to come to fruition. We CIIDIlOt 
~a  that there will be -no eXpenditure on 
Bokaro to-day. Whatever may be the 
opinion about it, whether it is a useful 
thing or not a useful thing. it is a fact 
that has come into effect. 

I do not agree with my friends when 
they say that the schemes of manufac-
ture of steel which have been undertaken 
by this Government have been wrOlllly 
undertaken. 

AN HON. MEMBER: No. 
SHRI MORARJI DESAI: It is true 

that we haVe got to give the highest 
priority to agriculture which we are 
giving. But in order to see that agricul-
ture also improves, industries also have 
to go up and if industries do Dot go up, 
there will not be any advancement in 
agriculture too. If fertilisers have to be 
made here, if electricity has to be ea:-
panded far more quickly than we are 
able to do to-<lay, then we have 110 
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manufacture all tbese things bere. If we 
want to do that, the metals that are 
required for their manufacture, have 
got to be made bere. And bow mucb are 
we making? Compared to the advanc-
ed' countries tbe production that we are 
making is very small and We will have 
to go on ex.panding it. But if we do 
not make a base like this, later on, I 
think, We will have to suffer far more 
and repent at lcisure afterwards. So it 
is better to hear some of the criticisms 
and abuses, but not to make sucb kinds 
of blunders that they want us to make. 
It is, therefore, necessary that these 
th n~ should go on. 

SHRI J. B. KRIPALANI (Guna): 
Does the Finance Minister know that 
50% of the capacity of the already 
existing plants is unused? 

SHRI MORARJI DESAI: My hon. 
friend, an elder, is mistaken in bis state· 
ment of 50 per cent. It may be in some 
sectors, in some plants, but not generally. 
My bon. friend should know tbat there 
are some areas where there is full pro-
duction and even over-production. There 
may not be large areas, but there are 
areu. It is not true that 50 per cent 
is vacant generally on the wbole. That 
is absolutely Dot true. 

SHR.I I. B. KRIPALANI : I am talk-
ing only of steel. 

SHRI MORARJI DESAI: In steel 
also it is only in the last two or tbree 
years. 

SHRI J. B. KRIP ALANI: It is all 
Government's figures. 

SHRI MORARJI DESAI: It is not 
quite true, because recession certainlY 
had made this kind of a thing; recession 
has come in because of several factors 
which I have mentioned. (Interruption). 
My bon. friend can say what he likes. 
I aDl also entitled to give figures if my 
hoa. friend is entitled to give figures. 

AN HON. MEMBER: You may ask 
Shri Channa Reddy. He will give you 
the figures. 

·SHRI MORARII DESAI: His 
Mlnistl)' is going to come for diacussion 
wilen this cm be pointed out to him. 

and you may also tell him that at that 
time. Figures can be given at that time. 
But does my han. friend know that we 
haVe got to import steel even today, be-
cause we are not making all the steel 
that We require. 

SHRI J. B. KRIPALANI: We are-
also exporting. 

SHRI MORARII DESAI: We are 
exporting some and We are imparting 
also more. That also bas to be seen. 

SHRI PILOO MODY: There is 
difference between steel and steel. 

SHRI MORARJI DESAI: I don't 
know whether my hon. friend knows 
that industry and how that industry is 
to be worked. If he bad known what 
exports and imports mean, I am quite 
sure that this sort of an argument will 
not be made. There is always necessity 
of exporting something and importing 
something. That will remain even when 
We become self· sufficient in many things 
and we do not require any aid from out-
side. We will have to import things 
from outside, but We will have to export 
more through which we will paytbem. 
But it is Deecssary to remember that we 
cannot be self .sufficient in cverything. 
It is not wisc to do so. It is a philo-
sophy in which one can believe, but Dot 
so in the modern world. There are 
bound to be some areas in whicb you 
have got to import something from out-
sidc. 

SHRI PILOO MODY : We would like 
to know this 'Eor information. As 
Acharyaji has said, when three of our 
public sector steel plants are operating 
at only half capacity how can you 
justify spending Rs. 109 crores in put-
ting up a steel mill in the same year? 

SHRI MORARJI DESAI: When this 
is put in, the extra st8el will be available 
after four or five years. Till then we will 
he far short of steel; because this is a 
developing economy where more and 
more is being consumed. That is what 
happens with cement. That is what 
happens with steel. That is what happens 
with aluminium. At any rate Acbaryaji 
can say one thing, but wby has my bOIl. 
.friend Shri Piloo Mody to say like tbat 
-only because he is litting nearby? 
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SHRI PILOO MODY : You won't sit will do. But it is not my unft that I 
next to me, what can I do? caD scrap. It is for the owner to scrap 

it. How am I to scrap it? 
SHRI MORARJI DESAI: I know 

what will be the result if I sit near you. SHRI S. M. BANERJEE: Take it 

SHRl PILOO MODY: If you want 
to sit next to me, first you have to start 
drinking. Then we could sit together 
and 1 would not take Acharya's side. 

SHRI MORARJI DESAI: Where do 
I grudge your sitting near Acbarya? 
1 hope you improve by his company. 

SHRI RAM SEWAK YADAV: He 
has already improved. You want much 
more improvement. 

SHRJ MORARJI DESAI: He is 
beyond improvement now. 

SHRI HEM BARUA: Shri Piloo 
Mody has made a very good suggestIon. 

SHRI MORARJI DESAI: Then, Sir, 
in the matter of private sector, it is said 
that we are giving them more facilities 
and this is a budget which is taking 
notice of only the private sector. There, 
what have we done? We have certainly 
given them certain concessions, but 
those n es~ ns arc very vital if the 
economy is to be activated and if more 
production is to take place and recession 
is to be fought successfully. and I think 
it is being done. When people say that 
it has no effect. I think that they aro: 
very much mistaken. Already I think 
that production is increasing in various 
fIelds. Even the textile production is 
going up. 

SHRI S. K. T APURIAH : Stocks are 
.also rising. 

SHRI MORARJI DESAI: Stocks are 
not rising. This again is wrong talk. 
Stocks are not what had accumulated 
seven years ago; on the contrary they 
arc not also three months' stocks. They 
are the usual stocks which arc there. 

SHRI S. K. TAPURIAH : 21 months' 
·stocks arc there. 

SHRI MORARJI DESAI: It may be 
of some inefficient units' and it is better 
that those inefticient uails go out; we 
will put ·better units. That is What we 

over. 

SHRI NAMBlAR: 15 textile mills in 
Coimbatore are threatened to be closed 
down. 

SHRI MORARJI DESAI: They 
would not close down. 

SHRI NAMBIAR: Let him give an 
assurance like that. 

AN HON. MEMBER: This is not an 
assurance but only a suggestion. 

SHRI MORARJI DESAI: Then, ir is 
said that the Centre-State relations are 
not proper or that We are not helping 
the States as We should help them. We 
have appointed now a Finance Commis-
sion, namely the Fifth Finance Commis-
sion, and J am quite sure that the 
Finance Commission will give all facts 
and fIgures and their suggestions which 
I hope will lay this controversy at rest 
for future. But even today what have 
we not done which We could have 
done? And what have We not given 
which We could give? Whatever have 

~n our assets here, we do not say that 
these assets belong to the Centre and 
110t to everybody. What is the Centre? 
Centre menns the whole of India, and 
all the States together mean the whole 
of India. The Centre lives in the Stalea; 
th'.: States will also be all right if the 
Centre is all right; the Centre will be a\1 
right if the States arc all right. It is 
this philosophy which we have always 
heJieved in. We have not believed in any 
other philosophy. 

If it is said that we are benefiting the 
Congress States more and the non-Con-
gress States less. I should like to be 
pointed out one figure in one matter 
where we have made this discrimination 
and we shall pay any penalty that they 
want us to pay ... 

SHRI KANWAR LAL GUPTA 
(Oclhi Sadar) : What about Delhi? 

SHRI MORARJI DESAI: Yes, eVllll 
in regard to Delhi, let them point it out. 
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I think Delhi also has been given more 
than it deserves. Therefore, let him not 
try to say that. Because it is the Capital 
here, if he thinks that they should get 
more and they can put up more and 
more agitations so that more and more 
could be had, then I am afraid that is 
not possible ... 

SHRI S. KUNDU (Balasore) : Delhi 
is not a State. and also, Delhi does not 
represent India. 

SHRI MORARJI DESAI: Therefore, 
in the matter of Centre-State relations, 
it is some of the States which may not 
have behaved fairly with the Centre. But 
I am prepared to take up any challenge 
in which anybody can point out and 
prove to any impartial authority that the 
Centre has not been impartial in their 
dealing with all the States, or that they 
have not been as liberal as they could 
be. 

The deficit has been cited by some of 
the States and especially by my hon. 
friend the Chief Minister of Madras, 
ali hurting the States. How does it hurt 
the States? If I do not have Rs. 290 
crores I shall not be able to give them 
Rs. 695 crores; Rs. 290 crores will go 
from the grants to them then. How am 
I to give them if I do not have it? As 
a matter of fact, much of this deficit 
financing is also due to the fact that they 
haVe drawn overdrafts in the palit. Of 
course, we must help them, and we are 
ready to help them. Therefore, they are 
there. But there is no question of any 
overdrafts for anybody in the future. 
That will shatter the economy more 
than anything else. 

SHRI NAMBIAR: He is respoaaible 
for the priCe increase. 

SHRI MORARJI DESAI: They must 
look after them. I am not the ooly per_ 
~ n responsible for it; my han. friend 
IS even more responsible for it, because 
the present conditions, as some hon. 
Members haVe said, arc not due to the 
bungling of this Government. Let us 
examine all the causes and find out what 
they are due to. I do not say that this 
Government has made no faults. Can 
my han. friend opposite say that the 
Government in his State has made no 
faults? 

SHRI NAMBIAR: No, not at aU. 

SHRI MORARJI DESAI: A pelSOn 
who claims perfection is the most stupid 
person on earth, because it only means 
thnt he does not want to be wiser. Who 
can claim that he knows everything? 

I would even ask him : can he claim 
that he has made no wrong expenditure 
in his own house? Sometimes it must 
have been done. Does he not waste the 
food that he eats? If he did not waste 
the food that he eats, why should he 
have to ll'Se other places? I do not do 
th,lt : 

SHRI PILOO MODY: The only mis-
take he made is the bottle of whisky 
h~ bought. 

SHRI MORARJI DESAI: There, my 
hon. friend is in company with Mr. 
Piloo Mody. That is his only fault. 

SHRI PILOO MODY: I have been 
making mistakes all my life. 

SHRI MORARJI DESAI: I am pd 
you accept it, but I hope you will re-
member it in future before telling me. 

Let us come to the taxation that has 
been levied. 

The only argument advanced was in 
regard to the grant of dearness allowance 
to the States for their employees. But 
the States are autonomous, and if they 
are auloDomous, their staff are also 
autonomous and they keep them for 
their own purposes and their own work, 
and if they are not to pay for them, who 
is to pay for them? rf they do not pay 
~ them and we pay for them, then we 

sbaII certaiDly have a VOice in that, and 
that will not be a healthy state of affairs 
for anybody. We cannot go OIl doiDg 
tlliBp lite that. 

n~~  n~~~~~  

SHRI MORARJI DESAI : No. What 
is the philosophy behind this? That 
ought to be understood. Is it merely to 
levy more taxes that this is done? Tbat 
is DOt the idea with which ~ rues 
are iDcreuecJ. The POlls aDd Telepapbs 
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Departments have been incurring losses 
for the last few years. 

SHRI KANWAR LAL GUPTA: On 
account of inefficiency. 

Otherwise, they will ask for increased 
dearness allowance. Therefore, unless 
that is done, I cannot aC'Cept the posi-
tion. 

'"" ~~ 'r'f : '!lIT lieft ~ 
~ ~ It<: f1f';m m ~ f<'rlf lfi'tf ~ 

~~ ~  ;;fori{ ~ f<'lU; d ~ 
~ ~~ ~~ r r ~ ~ ~ ~  

!f1T ~ ~  ~  m ~ ~ >ilIro '" 
~ ~ ~ ~ III ~ ~~  

~ ~ ~ I 

SHRI MORARJI DESAI: I have the 
greatest respect for parliamentary com-
mittees. but parliamentary committees 
cannot run the Govemment. Govern-
ment has to be run by the executive. and 
parliamentary committees can certainly 
help in that. 

SHRJ LOBO PRABHU: On a point 
of clarification. The Tyagi Committee 
report is incomplete. The proposals 
made in it are conditional in economy. 
that is clearly stated. You have accepted 
the proposals for increase but you have 
not considered or waited for their pro-
posals for economy. 

SHRI MORARJI DESAI: I know 
what the attitude of my hon. friends will 
be when the economy proposals come. 

SHRI LOBO PRABHU: Not mine. 

SHRI MORARJI DESAI: After all. 
I have got to consider all my friends 
opposite, not only one section. There-
fore, let us all sit down on some matters 
which are national. After all, let us 
consider even the postal rates. Is it going 
against the poor only? 7S per cent of 
the people are iUiterate today. When 
figures speak to their disadvantage, my 
hon. friends do not want figures ••••••• 
(Interruptions.) 

SHRI MORARJI DESAI: I am com-
ing to that too. How is that to be re-
medied? There are two ways of doing 
it. One is the way of cutting down ex-
penditure and so making both ends meet. 
The other way is to see that the rates 
are properly adjusted so that there is no 
loss. We do not consider these under-
takings as those which should give us 
profits. We want them only to pay for 
themselves. Otherwise, even efficiency 
will not be considered. I do not say 
that it is working as efficiently as it 
should. Whose fault is it? Who starts 
those labour people who do not work, 
who do not do many of these things? 
Overtime is sought. Who is responsible 
for that? I hope my hon. friends help 
me in cutting down overtime, by cutting 
down the large amount of medical ex-
penses which they have incurred. I am 
quite sure wt.en these things are men-
tioned, my han. friends will go at my 
throat and say; What are YOll doing? 
Give them more." Therefore let us 
take a lesson. If you help me ~ cutting 
down expenditure, I will certainly re-
duCe the rates, that I am prepared to do, 
because we do not want to earn any 
money out of this, We only want that 
they should pay their own way. There-
fore, let us sit down and see' that the 
whole thing Qecomes efficient, that expen-
ditures are cut down, and rates are also 
cut down. The increase has been made 
only just to cover the losses, not even 
fuDy. There is still some loss which will 
be met by telephones or some other 
activities. The whole 10M is not made 
up by the rise in rates at all, both tele-
graph and postal rates. After all, the 
rates elsewhere are bigher in many 
places, except in one or two small 
places. 

AN HON. MEMBER: It is the re-
SHRI NAMBIAR : You said ~ us sit cord of the Congress. 

down. We accept, but meantime do not 
increase the rates. 

SHllI MORARJI DESAI: Certainly 
after this. My hon. friends will be in a 
~ter frame of mind if it is there. 

SHRI MORARJI DESAI: It is not 
the record of the Conaress or non-Con-
gress. It is Dot Government wbic:h 
teaehes everybody. My han. friends wbo 
wax eloquent alIo haVe a share in it. 
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Have they gone to the agriculturists to 
help them take advantage of the new 
machinery? After all Government can-
not do all these things; it is the people 
who have to do it. If the Government did 
not do its part. you can find fault with 
the Government. It is no use saying 
that the Government should educate 
everybody and my hon. friends have no 
responsibility at all in the matter. Adult 
education is the responsibility of all of 
us, not merely that of Government. My 
hon. friends should co-operate in this 
matter. Wbosoever mav be at fault, it 
is true that 75 per Cent of our people 
are illiterate and only 25 per cent have 
become literate. It is only the poor who 
are illiterate; those who arc well to do 
are not illiterate. Therefore, out of this 
75 per cent. how many would write 
letters. 

SHRI S. K. TAPURIAH: My ser-
vant writes four post cards a month. 

SHRI MORARJI DESAI: Because 
he is his servant. His servant does not 
live in the village. My han. friend's ser-
vant has got all the habits of his master. 
He must be taking post cards from him; 
it is very natural. Why should he not 
do it; he should enable him to do that. 
My hon. friend is very keen on post-
cards because it is the business people 
who use thcse post cards for advertise-
ments and for other purposes. The 
number of postcards used by poor 
people is very small. I have received 
representations from the business people 
saying that their costs will go up ..... . 
(Interruptions.) 

SHRI KAMALNAYAN BAJAJ: 
That Is allowed in income-tax under 
expenses; We are not worried about it. 

SHRI MORARJI DESAI: I shall say 
that you gOt worried. If your arms arc 
long; my arms are longer. Do not for-
get. Still things are coming to me and 
we shall see to it properly; we shall see 
that you do not escape these things. 
Therefore, this will be done. 

sf\' ~ 1m'lf : ar.r ~  ll"f: ~ f'f,' 
f'ffl' J!1;ft m if; rr~ ~ ~  lIT ~ fJ{q it. 
~~~  ~~ ~~~ r r  
if {t iJ'lIT ~ I ~ n t ~r :onll" I 

'1) 1#mm imf : mr ~  ~ 
~~  ~ cmn 'for l{ 'flIT ~ ~ ~  7 

I am certainly a back number in t.his 
matter: I do not compete with my hon. 
friends. 

'11' ~r ~ : ~ ~ ~~ ;;r;: 'f;Jrr.T 
;fT >fT'f .r,!,.<: on: r ~ I 

IIit ~ _""''W : il'mr 'iff ,\-1'T"il 
'Tfr 1r I fH.f'T # '1'''';0 'fori <flT7r .q.:;f.f 
'lS''f tr~  orT'l: i'TT i[;" 'f;f,T f lfY. ~ P
t'<'1 ~ IT'f"1'linf it. a ~ ~ ~~ irnr 
~  II 
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~  

SHRI MORARJI DESAI: The rise 
in postal rates is not, therefore, harsh or 
hard and it has been done for reasons 
of efficiency and not merely for increas-
ing revenue. Otherwise it will not be 
possible to expand the postal services to 
all people. We have got to extend the 
postal services and give the telegraph 
services also to all people. My hon. 
friends who can afford to pay should 
pay for the other people. That is how 
We are going to extend the services. 

)(, HRS. 

It is argued that I have Icvied duty 
011 C'hocolates and peppermints which 
are meant for the children. Whose 
children? Childhen of the rich, not of 
the poor. They have not to pay; it is 
the father who pays. And I am quite 
~ re that the children will not be denied 
these things. Do poor children eat 
peppermints and chocolates and other 
things? Then, it is not that the confec-
tionery items produced by small shop-
keepers are being charged. It is only 
those items which are made in factories 
which are going to be charged and not 
items manufactured in small shops. 
Therefore, all this talk about these 
tal[es being heavy, and then again to say 
that we must have a massive mobilisa-
tion df resources-I do not know from 
whom-are two things. Two things 
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are aaid: black DlCIIIeY is ODO' and the 
rich people being taxed is another thing. 
We are taking from the rich people 
as much as we can today. 
I do not think if you increase it you 
will get more and more return; you will 
get less and less return if you go on 
increasing it because things will go down 
and will not improve. It is no use 
trying to say that all the industries which 
are in private hands are no good for the 
country. They do also a lot of good 
to the country. They may do it with 
a profit motive, but they do give em-
ployment to the people. They arc also 
a measure by which the industrial ac-
tivities are judged. We can take money 
from them, and we are taking money 
from /them. A man who earns Rs. 20 
lakhs pays very nearly Rs. 17 lakhs to 
Government today; and wealth tax goes 
extra; gift tax goes extra. All this is 
paid. If I have levied a tax on re-
frigerators, who is going to pay for 
them? It is these people who will pay 
for them. Therefore, this time the taxes 
that are levied are not going only on the 
poor people. It is very little on the 
poor people. Some postal rates will go 
up; cC'l'tainly I cannot deny that. But 
that is not done for that purpose. These 
things have had to be rationalised and 
therefore it has been done. 

The task of the Finance Minister is 
never easy and it is never going to be 
easy at any time and under any circum-
stances; and the budget is going [0 be 
found fault with by somebody or thc 
other. . .. (llIterruptioll) 

SHRI HUKAM CHAND KACH-
WAI (Ujjain) : Beedi, tamhako. 

SHRI MORARJI DESAI: On the 
question of heedi I do not know why my 
hon. 'friend is so fond of beedies. I do 
not know whether he is very fond of it 
himself or not, or whether his voters 
are fond of it. But he seems to be VC'I'Y 
exercised over beedies. It is not that 
heedies are going to be far more expen-
sive than cigarettes or cigars. Ciga-

is all tho tax that is levied DOW. 1'bose 
people who are paying heavier tax will 
pay in addition. Therefore, it is DOt as 
if one is completely twitting Shri Pillo 
Mody, Shri Kachwai and myself all in 
the same manner. It is not a correct 
thing. 

SHRI PILOO MODY: I object to 
my name being mentioned. 

SHRI MORARJI DESAI: My good 
friend does not give me his own instance. 
Otherwise it is still better. But that 
was not done. He only referred to me. 
I think he would have been a more 
proper representative than myself. 

I hope, therefore, that the budget pro-
posals will be viewed in this light. There 
will be further discussion on this, and 
there will be further opportunities for 
me to deal wilth some of the other points 
that have come to us. I do not want 
to take more time of the HOllie today 
and it is not possible for me to deal with 
all the criticisms. But let me asswe my 
hon. friends that just as I have been pro-
fited by the criticisms last year, I will be 
profited also by the criticism next year 
if I am here. 

Thank you. 

SHR.I NAMBIAR: What about the 
concession about ¢he postal rates? 

MR. DEPUTY-SPEAKER: No ques-
tions please. We have to take tip pri-
vate Members' business. 

SHRI NAMBIAR: He must promise 
some concessions. (Ill1erruption) 

"DEMANDS FOR GRANTS ON 
ACc..'OUNT, 1968-69 

MR. DEPUTY-SPEAKER: No 
questions. If I permit you one question, 
there would be several others rising. I 
will now put the motion to the vote: 
The question is: 

rettes and cigar already bear a very "That the respective sums DOt ex-
heavy taxation which beedie.r do not to ceeding the amounts shown in the 
that extent. It is ¢berefore a tax which third column of the order paper, be 
the beedi-consume:rs wil pay; one paise granted to the President. 011 accOUllt, 
more for every bundred beedies. That for or towards defraying the charges 
~~~~-Moved with the recommendation of the President. 


